359 Written Answers
Allolmantog

1055. SHRI MADAN LA
Willtho Minister of URBAN DE
bb pleased fo stats:

(a) whether mere is no provision in the
applications for thé ‘aliotmant of residential
accommodation fo give’ pte;erenco of the
locaiityfioor ini whictta Sovemment servant
wanlsr!ho aoeommodaubn lo 90 alwod:

(®)if so, tho reasons thersof;

(c)the stepslakanto md(oaprowsnn
ln:ho!orms mlhnsngan;

(d’ Wheipa! tivg o .- "'. °f Suq‘
Soveindibrit Sefvars Whose pay inc
diring e course’of 1hi siltniet

Ym.hwﬂlnupepossibbtoiixﬂmarelaqve
seniority of governm:

The applicanons (rom the employee
coming on fransfer are aiso entertained on

the basis of the pay drawn by them on the
crucial daip hxeﬁ for the purpose of detor-
mlmmeﬂxﬁbimy

1056. SHRI MADAN LAL KHURANA:
mumemnugm;?ngm%‘lﬂ-@nﬁm
bep

(a) whether the rate of construction of
reﬂdenﬁal Ilatc fot govgrmpent omployeos
has gone' ik

in' Defh ang pier ciies;

() i s0, the reasons therec! and the
stopstdsmbaecabraloﬂnratooleon

(c) the number of flats eonstruded in
Delhl and in otpar cines ca:egory~w1se/type

wise, duri 1991 anq how doe the same
compdrs wih ;ftg grovbusmmyem.anq
() the numparqsovommom employ-

sos wainng Yor the ‘aliotment of residéntial
ﬂax and sm when ln nch 1ypo?



